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(c) As the original confidential re-
port was not tampered with, no In-
justice to the officer concerned has, 
in fact, occurred due to the above 
lapse. 

*461. Sbri Naashlr Bbarucha: Will 
the Minister of Law be pleased to 
state: . 

(a) whether the time-table fflr the 
~  elections in Maharashtra State 
has been finalised; 

(b) if so, what are the material 
dates; 

(c) whether it is a fact that c0unt-
ing of votes and/or announcement of 
the results for some of the Lok Sabha 
Constitllencies in Maharashtra will 

Notification calling the elections 
Last date for nominations 
Date of scrutiny of nominations 
Last date for withdrawal of candidatures 
Dates of poll • 

Date of completion of assembly elections 

take nearly a month after the polling 
dates; 

(d) if so, what are the reasons lor 
such delay; and 

(e) what steps are being taken by 
the Election Commission to ensure 
that 'between the dates of polling and-
declaration of l"f'Sults, ballot boxes 
will not be tampered with? 

The Deputy Minister of Law (Shri 
RaJamavis) : (a) The Election Com-· 
mission, in consultation with the Gov-
ernment of India and the State Gov-
ernments, has drawn up a time-table-
for the ensuing general elections. 

(b) According to this time-table, 
the material dates for the State of 
Maharashtra are: 

January 13, 1962. 
January 20,1962• 
January 22, 1962-
January 25, 1962. 
Between February 19' 

and 25, 1962. 

Notification under section 73 constituting the new Assembly • 
Date of completion of Parliamentary elections 

March, 2, 1962. 
March 3, 1962. 
March 31, 1962. 
Apri12,1962. Notification under section 73 constituting the new Lok Sabha 

(c) No, Sir. 
(d) Does not arise. 

(e) Immediately after poll, all 
ballot boxes will be brought to safe 
places of custody and kept under 
adequate police guard. 

{ 
Sbrimati Ila PalchOllllhuri: 

* Sbri Bam KrlshaD Gupta: 
462. Sbri Bamesh Prasad Smp: 

Sardar Iqbal SiDch: 

Will the Minister of Home Main 
be pleased to refer to the reply givea 
to Starred Question No. 170 00 tile 
lit" August, 1981 and aate: 

(a) whether the .1lestion of puttinc 
• ban on communal parties in India 
Jaaa since been fbaalised; and 

(b-) if so, tile details thereof? 

The MiDister of Home Affairs (Shri 
Lal Babadnr Shastri): (a) and (b). 
Government have decided to defer a 
decision on this matter for the time 
being. The Indian Penal Cbde has, 
however, been amended so as to make 
it a specific offence for anyone to 
promote or attempt to promote feel'-
ings of enmity or hatred between 
different religious, racial or langu-
age groups or castes or communities. 
It has also been made an offence for 
any one to do an act which is pre-
judicial to the maintenance of har-
mony between such groups or castes 
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or communities and which is likely 
to disturb the public tranquillity. 

Pipe-line from Bara1lDi to Delhi 

*463. Shri Bam KrishaD Gupta: Will 
"the Minister of Steel, Mines and Fuel 
be pleased to refer to the reply given 
"to Starred Question No. 504 on the 
14th August, 1961 and state: 

(a) whether final decision has been 
>taken regarding laying of a 700 mile 
long oil pipe-line to carry petroleum 
>eil products from Barauni to Delhi; 
.and 

(b) if 80, the nature of deciaioa 
_lRII.? 

The Minister of MiIles aDd on (SIni 
I. D. Malavlya): <a) and (b). Two 
pipeline projects, namely pipelines 
irom Barauni to Delhi and from 
Barauni to Calcutta have been includ-
·ed in an agreement for credit with 
EN1 of Italy. In consequence, an 
offer was made by SNAM Projetti to 
prepare ·a detailed Project Report and 
Tender Documents; this ofl'er has been 
accepted by Government. Further 
-decilion will be taken only after the 
receipt of the Project Report. 

.1i:x.loratioa .f Oil &lid Gas ia 
Kia ... 

rShri Ajit Siap Sarluull: 
~ Slari Bam Irishan GII}Ita: 
I.. Shri Sada .... ey: 

Will the Minister of steel, MiaeII 
-aBd F.eI be pleased to refer to the 
reply given to Starred Question No. 83g 
·on the 18th August, 1961 and state at 
what stage are the investigations for 
·-exploration of oil and gas in Kutch? 

.The MiaIster of Mines aDd Oil (Shri 
I. D. Malaviya): No further progress 
bas been made. 
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AIltl-lacliaa Prepapnda in Tripgra 

·U6. Shd Barish Chandra Mathur: 
Will the Minister of Bome Aftairs be 
pleased to state: 

(a) whether Government have 
received any complaints regarding 
anti-Indian propaganda in Tripura b,. 
a certain part,.; aJld 




